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 (Railways)  No.  3  Bill

 Mr.  Speaker:  The  question  is:

 “That  the  Bill  to  provide  for  the
 authorisation  of  appropriation  of
 moneys  out  of  the  Consolidated
 Fund  of  India  to  meet.  the
 amounts  spent  on  certain  services
 during  the  financial  year  ended
 on  the  315  day  of  March,  1960,  in
 excess  of  the  amounts  granted  for
 those  services  and  for  that  year,
 be  taken  into  consideration.”

 The  motion  was  adopted.
 Mr.  Speaker:  The  question  is:

 “That  Clauses  1,  2  and  3,  the
 Schedule,  the  Enacting  Formula
 and  the  Long  Title  stand  part  of
 the  Bill.”

 The  motion  wus  adopted

 Clauses  1,  2  and  3,  the  Schedule,  the
 Enacting  Formula  and  the  Long  Title

 were  added  to  the  Bill.
 Shri  B.  R.  Bhagat:  I  beg  to  move:

 “That  the  Bill  be  passed.”
 Mr.  Speaker:  The  question  is:

 “That  the  Bill  be  passed.”

 The  motion  was  adopted.

 42.13  hrs.
 APPROPRIATION  (RAILWAYS)

 NO.  3  BILL

 The  Minister  of  Railways  (Shri
 Swaran  Singh):  1  beg  to  movet:

 “That  the  Bill  to  provide  for
 the  authorisation  of  appropriation
 of  moneys  out  of  the  Consoli-
 dated  Fund  of  India  to  meet  the
 amounts  spent  on  certain  services
 for  the  purposes  of  Railways
 during  the  financial  year  ended
 on  the  315  day  of  March,  1960,
 in  excess  of  the  amounts  granted
 for  those  services  and  for  that
 year,  be  taken  into  consideration.”

 Appropriation  JYAISTHA  30,  1884  (SAKA)  Report  of  University  940
 Grants  Commission

 Mr.  Speaker:  The  question  is:

 “That  the  Bill  to  provide  for
 the  authorisation  of  appropriation
 of  moneys  out  of  the  Consolidated
 Fund  of  India  to  meet  the
 amounts  spent  on  certain  services
 for  the  purposes  of  Raitways
 during  the  financial  vear  ended
 on  the  3lst  day  of  March,  1960,
 in  excess  of  the  amounts  granted
 for  those  services  and  for  that
 year,  be  taken  into  consideration.”

 The  motion  was  adopted.

 Mr.  Speaker:  The  question  is:

 “That  Clauses  1,  2  and  3,  the
 Schedule,  the  Enacting  Formula
 and  the  Long  Title  stand  part  of
 the  Bill.”

 The  motion  was  adopted.
 Clauses  1,  2  and  3,  the  Schedule,  the
 Enacting  Formula  nad  the  Long  Title

 were  added  to  the  Bill.
 Shri  Swaran  Singh:  I  beg  to  move:

 “That  the  Bill  be  passed.”
 Mr.  Speaker:  The  question  is:

 “That  the  Bill  be  passed.”
 The  motion  was  adopted.

 12.14  hrs.

 REPORT  OF  UNIVERSITY  GRANTS
 COMMISSION

 The  Parliamentary  Secretary  to  the
 Minister  of  Education  (Shri  M.  R.
 Krishna):  On  behalf  of  Dr.  K.  L.
 Shrimali,  I  beg  to  move:

 “That  this  House  takes  note  of
 the  Report  of  tHe  University
 Grants  Commission  for  the  period
 April  1960—March  1961,  laid  on
 the  Table  of  the  House  on  the
 23rd  April,  1962.”
 Mr.  Speaker:  Is  he  going  to  say

 anything?

 tMoved  with  the  recommendation  of  the  President.


